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PUNJABR VIDHAN SABHA SECRETARIAT
NOTIFICATION
16 July, 2024

No 1-SLC/2024-25/2Q Under Rule 240 of the Rules of Procedure and Conduct of
Business in the Punjab Vidhan Sabha (Punjab Legislative Assembly), the Hon'ble Speaker has been

vleased to nominate on 16.07.2024 the following Members to serve on the Committee on

Subordinate Legislation for the year 2024-25:-

Chairman

S Amarpal Singh
Sh. Dinesh Kumar Chadha Member

LS |

3 S. Gurinder Singh Garry Birring

W A.D C Jaswinder Singh Ramdas ’ !
5 S. Karambir Singh '
6 Kunwa: Vijay Partap Singh '
7 S. Lakhvir Singh Rai '
8 Dr. Mohamad Jamii Ur Rahman ®
8. S Narinder Pal Singh Sawna "
10. S. Pargat Singh Powar !
1. S. Sukhveer Singh Maisarkhana o

12. Sh. Vikramyit Singh Chaudhary

13 Advocate General

Under Rule 184(1) read with Rule 207 of the Rules ibid, the Hon'ble Speaker has
. Amarpal Singh MLA as Chairman of the Committee.
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»

DATED CHANDIGARH;
16 July, 2024.

RAM LOK KHATANA
SECRETARY.

No 1-SLC/2024-25/ D 8§ Z¥Dated Chandigarh 16 July, 2024,

Copy forwarded to all Members of the Punjab Vidhan Sabha for information.

UNDER SECRETARY,
FOR SECRETARY



